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DELHI, . 
£8 

IN THE MATTER OF : | Ln 

TILAK RAJ ADHANA & ORS. ... APPLICANTS 

VERSUS 

STATE OF UTTAR PRADESH — ,,. RESPONDENTS 

(f ADDITIONAL COMPLIANCE AFFIDAVIT ON BEHALF OF 

RESPONDENT GROUND WATER DEPARTMENT 

hereby solemnly state and affirm as under: 

1. That:I am familiar with the facts and circumstances of the case having 

dealt with it in my official capacity and am competent and authorized 

to swear this affidavit. 

}. That the answering respondent is the Director of Ground Water 

partment, Govt. of UP. Therefore the reply in the paragraphs would 

reply to it is set as below:- 

Executive Engineer - 
nor Irrigation Divist® 

Ghaziabad
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4, That in compliance of aN deg dated 17.05. 2024. passtdby the Hon'ble 
“th, <o% ® 

National Green Tribunal wer, New Delht in ‘abovementioned case. It 

is submitted that the Distich ot igtet6/Chairmen, District Ground 

Water Management Council prohibited the construction of new 

tubewell in notified areas under Section 12(1) of the Uttar Pradesh 

Ground Water (Management and Regulation) Act, 2019. If any person 

violates the provisions of this sub-section in a notified area, he shall be 

punishable under Chapter Eight. 

5. That section 39(1) of Chapter Eight of the Act provides that if any 

person contravenes or fails to comply with any provision of this Act or 

any rule made thereunder, other than the provisions mentioned in 

Chapter Five, or causes obstruction to any authorized person or any 

other person authorized by the State Ground Water Management and 

Regulatory Authority in the exercise of any power under this Act, he 

shall be punishable with such fine not less than two lakh rupees but 

which may extend to five lakh rupees or with such imprisonment not 

less than six months but which may extend to one year or with both in 

the case of first offence. The Uttar Pradesh Ground Water 

(Management and Regulation) Act, 2019 does not mention any 

calculation for environmental compensation, hence the maximum 

penalty amount under the Uttar Pradesh Ground Water (Management 

and Regulation) Act, 2019 has been imposed. . 

Lxecutive 
Arwrior Irrigation Divister 

Ghaziabad
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Mills has informed through its letter dated 14.05.2024 that it has 

adopted ponds in villages Macheri, Ameerpur Badayala and Jalalpur 

Didar. ° 

A true copy of letter dated 14.05.2024 is attached herewith as 

Annexure R-2. 

. That vide inspection report 1128 dated 26.06.2024, it was noted that the 

work was done on the pond in village Jalalpur Didar in the year 2021 

and an assurance has been given for repairs etc. Similiarly, the work is 

in progress on a pond in village Ameerpur Badayala. An assurance has 

been given to work on three ponds in village Macheri. However, the 

work has not been done by the Modi Sugar Mills. 

A: true copy of inspection report 1128 dated 26.06.2024 is attached 

herewith as Annexure R-3. —— 

Executive Enginees 
“unor Irrigation Divisem 
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PRAYBR ge 
In the light of the foregoing, aforesaid respondent has-atfempted to comply 

with the order of the Hon'ble Tribunal date 17.05.2024 in true spirit. 

RESPONDENT - GROUND WATER ARTMENT 

Court 

Compound Rajnagar Ghaziabad UP- 201002 

Email: vedansh.anand@outlook.com 

MN : 8076802450,9350105180 

New Delhi 

Date: @€ .07.2024 

VERIFICATION 

L Hoxie son of Shi MaherolreSinceta 
UY years, presently serving as E X Sen, do hereby 

verify at New Delhi on _¢ day of 2024. That the contenting the above reply 

contained in Para__to__ are true to the best of my knowledge as derived from 

the official record, reply to ground Para__to__ are based on legal advice received 

and noting material has been conceded thereond 

DEPONENT 
Execute enginees 

snnor Irrigation Divise 
Ghaziabad 

1158



Annex R-| 

Item No.05 & 06 Court No.02 

BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 418/2021 

With 

Original Application No. 447/2021 

Tilak Raj Adhana & Ors. Applicant 

Versus 

State of Uttar Pradesh Respondent 

With 

Tilak Raj Adhana & Ors. Applicant 

Versus 

State of Uttar Pradesh Respondent 

Date of hearing: 17.05.2024 

CORAM. HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER 

Applicant: None 

Respondents: Mr, Gi, Gi. C. George, Advocate for State of U.P. 
Mr. Pradeep Misra, Advocate for UPPCB (through VC}. 

Mr. Vdansh Anand Advocate for Respondent No. 3 - 

Ground Water Department with Mr. Hariom Executive 

Magistrate. 

Mr. Saurabh Rajpal, Mr. Vinay Kumar Singh and Mr. 

Siddhanth Singh, Advocates for Project Proponent 

ORDER 

1 The issues of non-operation of Modi Sugar Mill by complying with 

environmental laws and norms on various aspects have been raised in 

both these OAs. Various orders were passed from ume to time 

2 Today, the iasues art crystallized on five aspects 

a. Running of Tubelwells withour permission: 

b. Non handiag an anaes . Q handling and disposs} of fly ash in acvordaner aie
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guidelines laid down by Ministry of Environment, Forest and 

Climate Change, Government of India; 

Rain water harvesting system whether made by the said 

industry or not and if yes, whether the same is in functional 

condition; 

The action taken by industry for maintenance of village 

ponds which it has adopted. 

Necessary plantation as per the requirement of condition of 

EC and consent. 

3, Though, the additional reply has been given by proponent but on 

these aspects, we do not find any categorical reply. On questioned, 

learmed counsel appearing for proponent stated that he may be given 

some further time to file a better reply. 

4. Learned counsel appearing for Uttar Pradesh Ground Water 

Department also says that environmental compensation for unauthorized 

extraction of ground water has been imposed but details of computation 

thereof could not be given. In respect of maintenance of pond also, he 

says that some further information has been collected by department. He 

may place all the materials on record by filing an additional reply after 

serving a copy upon all the parhes. 

5. As jointly agreed, list this matter on 11.07.2024. 

Sudhir Agarwal, JM 

May 17, 2024 
Original Application No.418/2022 
With 

Dr. Afroz Ahimad, EM 

Onwanal Application No 447 /2022 
MS
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4 Annex | $ (§) 

aret gore feey, adt aor, oaag-onfirenae B grt apr 
ferepoor at sremafer @& eter Reaof at arf at gof wet ag aie fea 
aera 6 vivitar & weer F yur, wf B ve deen eer Rae 
145-2024 8 alsa aiffrert, epref aa aa dé & watar A sauce 
weet ort: arét gore fae, até} aoe, were-onftrerne B& Ree ao 
vaositodo # afta ae SB or A eee Gri aprel wea yacerat ufwe, 
onfernrare B weet art Rate 21.06.2024 B 22.06.2024 ae wat art 
ote fered ort areneit ar ferstercr fear ore) feraeer Prazor fers ware 2- 
\- ete Ge BO 454,455 wa tawa wenage ex fort wave 
queso - feats 21.06.2024 a ma taaa werege Ber # asr area 
GE UR 454 epg 1.341 Bats ud 455 Awa 2.87120az ar 
fertert feet ori faRemr @ waar sft aacdla garwra vera were 
fsere vd orrarh soRera wi ma ue grr saa weer oen fe ue 
eel aera vs we gs gu ® ste od asf S at yor rer S mea &, 
feeq wel ert 2021 @ ae oe orf adt weer sen 81 fais 15.06. 
2024 @ Qe car dot orf eff ot ve a wet aera uz soRea wz cia 
as oe ad fen | aes A ase cea fen a wr & AR ae 
wes grt & wae-werr uz weet snfe at aed at onedt zt So 
fetter a ales uy urn on area uz wars wef adt gan Suez aed adt 
aa & a arena uz oreo Get ad 21 Mera a adera Rafe GB wears 

wert S| 

FP oat be 
OS 9 Smee 

Ee LEDS ET 
Valaigur Didhar, Uttar Pradesh, india 
RE46+675, Dhindhner, Jelninur Didher, Utter Pradesh 201206, india 

eo Oe) Long 77.402307° 
Gosg “e : - 6:30 RCGOgIe eRe a). 21/08/24 04:48 PM OMT +0 

. -, cut *. . “ eval 

neat Sarees Ohindhor, Uttar Pradosh, india ey : é™ “et + Aa AFG6+720, Dhindhar, Jaleiour Didhor, Utter Pradosh 207208, India at ee ae eS Lat 26.808928" 
boktAL, er LE hong 77457401" 
NZL Bt 21/08/24 03:66 PM GMT +06:20 ehh ty 5 Rotman dee Ce & 

Nae ek ee Yt pean ee ee A un ¥-pntapivebhies wee 
paul | 5A ors Map camera! 
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oN 
21.06.2024 i caret eur al & teaet Greer sees 463 — 0. 
177 Savas ar fete fear oer fRewr B wae wa vera ule evs 

vd mma suRer wi ur vera ofa eitvea vd uraafret grr asaoa 
erat orn fe sax area uz at gee rey arr ar arf adt ween oer 

@. ferdtert a ata uz uren orn arena ue years aref wet gar 8 ud aera 
uz sfaserr 21 aera at aden Raf AB wre woo 21 

» Machhri, Uttar Pradesh, india 
RJFO+VGEP, Machhri, Uttar Pradesh 207204, indie 

gat 28.824826° 

i Long 77.618702° 

2711/06/24 06:30 PM GMT 405:30 
at ELL a OPEL SP nF FO en ae MT 

3- alae wee det _so7 4 511 we daa wed frora wrs_stoge - 

ais 21.06.2024 G wa tava welt F afer SB wa BS aera waz 

sem s07 ayer 0.493 Baas a weer wee 511 awe 0.215 

Sater a Perr Rew ser, saRea ure vera fe eee ud urerafyat 

gR1 gRT saa ween sen fe sa aera ue at gore freq art waft 

ee oref ad ween sen &1 fete HF AS oe wen orn arene A uy 

at gf & vd werd orf adt gen Si mene at adara Raf S steams 

aeava BI 

tr) 
hal OPS Map Gomera & 

Al Machhri, Utter Pradesh, india 
RJFB+PHO, Machel, Uttar Pradesh 201204, india 
Lat 28.824243" 
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‘ | RIFB*PHC, Machhri, Uttar Pradesh 201204, india 
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p 2U08/24, 06:25 PM GMT Daten 
ew eee ae es on Pe 

4- alee wee ween 691 4 692 wat dared _ aes fers wes aterm - 

feats 21.06.2024 GS wa daa ast A eat S unt @ aera war 

wz sso 91 aH 0.155 Baar a wae ween 692 sama 0.351 
eae ar fersteror feeer oreni sae wer were ofa gitva vd urevarftet 

aR @Rt sacra ween oe fs sa area wl wa daa arr saa wear 

SB wa F Jae fe oem 2 sa w a opr Rreq an weft ae wrt 
a ween sen %1 aera at adara Rete BD wears dewe F1 

Machi Uttar Pradesh, india 

RJF9+78, Machhri, Uttar Pradesh 201204, india 

Py Lat 28.821195° 

“4B Long 77620012" 
Google’ »/% 21/06/24 06:40 PM GMT +08:20 

ris
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“. I Machi Uttar Pradesh, india 
4 RJF9+78, Machhri, Uttar Pradesh 201204, India 
m Lat 28,821197° 

* i Long 77620009" 
(44 21106/24 06:40 PM GMT +05:30 

Pe tae <9 PM OR a Oe Tr eae 5 AR. REE Tt 

- fate 21.06.2024 B arena we zien 587 awa 1.833 Beer 

ast fersteror fee ora) ferteror a ArH uz wren sen aeva GB wre az 50 
ufaera aeard az geal az fed sreret ar ref fee sre B11 aera GB seer 
B ur feared, wer ferment a ward anfe ar ari adl fer aren @1 

suRea ura vara sff eve Pre vd maar ext art wasa @wen sew 
fe ait gore faeq arr Govtodo A qe qa are we geen sara wat 

& feg aa at da A A saegr Gene act oe Bi arena at adara Rea 

S wie wea Bt 

os 

= 3 BR Checsrorcmars] 

Amirpur Baines Utter Pradesh, india 

2 PHXOQ+xW2, Amirpur Badayala, Uttar Pradesh 245304, india 
5 Lat 28,761652° 
@ tong 77590298" 
4 21/08/24 07:21 PM GMT +05:30_ 
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‘ < ‘{ (ors Mop Camera. 

a( es)  Amirpur Badayala, Uttar Pradesh, india 
5 PHXQ+XW2, Amirpur Badayala, Uttar Pradesh 245304, india 
4 iat 28.751752° 

_J8 Long 77.590166° 
| 21/08/24 07:22 PM GMT +05:30 
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6- Alea Wa Be see wa_vaesa asarefegz ase fens wes siterge 

~ fais 21.06.2024 a arena wae ween 566 Sama 0.177 Bata 

ar ferstert fleet ore) soRea ama vera oft eter Pee vd wernt err 
aia star were orn fee wrt gore freq arr waft arg aref adt wear 
arar Bi fester HF ars uz ur wen aera at werageeft at gg Bi aera 
B sex B uri ferred, zerer ferwrerd a wears anfe ar arf at fen 
aren 21 area ot adara Rafe B wears wera 21 

= jors Mop Comers 
cA aries Badayal a, Uttar Pradesh, India 

© PHXR+J53, Amirpur Badayala, Uttar Pradesh 245304, india 

aN 72 Long 77.59108° 
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7A SE ART 342 wa dae sefegz sere frwra woe s#loye 
- feats 22.06.2024 G aera wear weer 342 same 0.304 Badaz 
ast ferdteror feser ore ferstercr of FB uz cen oe arena A werageeft ort 
gs @1 aera B sree BD ure forse, zrer fersraa a werd anfe ar arf 
awét fest orer @1 saRera wrar vera sft eter Pre vd waaret arr arr 
sara era ore fe alt gore PRreq arr weft ard orf adt azen oer 
@t aera aw adara Rafe SB wreenre zewa 2 

Gog ors tor comers 

Aureng Nagar Kinapur, Uttar Pradesh, india 
QHGEX+432, Aurang Nagar Kinepur, Uttar Pradesh 245304, india 
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asia |[29 saoRio Aerster/2024-25 Raia 94.2024 
uffait:-RreafRer ay ysenel ud araews arefardt eq wiva) 
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4-Hret gare farezy, aa, wWerqe-onforerare va 

siftrosiftro aitser srftresrst, 
aoret oret aa ude, 
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Vedansh Anand <vedansh.gpoffice@gmail.com>

Submission of Additional Compliance Affidavit alongwith delay application on behalf
of Respondent Ground Water Department in the matter of TILAK RAJ ADHANA &
ORS VERSUS STATE OF UP
1 message

Vedansh Anand <vedansh.gpoffice@gmail.com> Mon, Jul 8, 2024 at 7:32 PM
To: JUDICIAL-NGT@gov.in

Dear sir/ma'am,

In the instant matter, namely Tilak Raj Adhana versus the State of UP, I am appearing for the Respondent
Ground Water Department, UP.

Sir/Ma'am, in Original Application No. 418/2021 with Original Application No. 447/2021, the Hon'ble
National Green Tribunal vide its order dated 17.05.2024 directed Respondent Ground Water Department to
file additional reply/response by Ground Water Department, Uttar Pradesh within three weeks. Therefore, we
are submitting an Additional Compliance on behalf of the Respondent Ground Water Department in the
above-captioned matter. 

Regards,
Vedansh Anand
Advocate
Central Government Counsel- Delhi High Court
Panel Counsel UOI - Supreme Court 
BA.LLB(H) , LLM Criminal Law
Office : 103, Surya Mansion, 1- Kaushalya Park, Hauz Khas , New Delhi- 110016 | MN:
+918076802450

2 attachments

Delay Application dated 08.07.2024.pdf
2224K

Additional Complaince Affidavit dated 08.07.2024.pdf
7521K

08/07/2024, 19:32 Gmail - Submission of Additional Compliance Affidavit alongwith delay application on behalf of Respondent Ground Water Depart…
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